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Matters Under Rule 377 368

MR. DEPUTY SPEAKER : Subject to
correction, the result* of the division is :

Ayes—70 ; Noes—29,

The Mo tion Was Adopted.

SHR]I NIHAR RANJAN LASKAR :
Sir : T introduce the BilL

12.50 hrs.
MATTERS UNDER RULE 377

(i) NEED TO CONSTRUCT ADDI-
TIONAL RAILWAY LINE BETWEEN
KHURDA AND PURI

SHRIMATI JAYANTI PATNAIK
(Cuttack :) Puri is the abode of Lord
Jagannath. Large number of tourists from
different parts of India and also from
abroad visit Puri throughout the year. It
is a place of pilgrimage and international
tourist centre. International tourists arrive
at Bhubaneswar airport and go to Puri
by train via Khurda. Besides three exp-
ress trains also run between Delhi and
puri, 13 other pasSenger trains also run
between Khurda and Puri. But almost
every day these trains reach several hours
late than the schedule time of arrival.
The reason is not far to seek. There is a
single track between Khurda and Puri
causing prob'em of adjustinent of sched-
ules and making it difficult to introduce
additional train If an additional track
is constructed between Khurda and Puri,
the problems of traffic will never be
there. The passenger trains and the exp-
ress trians running between these places
will “be able to maintain punctuality and
will give great relief and conven‘ence
to the tourists travel in these trains. The
distance between Khurda and Puri is
only 44 Kms. Therefore, the fund req-
uired for the construction of a single line
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will not cost much. Moreover, the rail-
way is getting huge amount of revenue
from the passengers travel to Puri. So,
the cons'ruct'on of an additional line
buiween Khurda and Puri deserve the
special consideration of the Government
of India

In view of this, I demand that effec-
tive steps should be taken by the Govern-
ment for the construction of an additional
iimre between Khurdha and Puri.

(i) NEED FOR NATIONALISATION
OF CERTAIN COTTON MILLS
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(i) NEED TO GIVE UP IDEA OF

SHIFTING PLANNING AND DEVE-

LOPMENT WING OF FERTILISER

CORPORATION OF INDIA FROM
SINDRI (BIHAR)
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